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District and Sessions Judge, West, THC POORAN CF/v % R :
IN THE COURT OF Sh. Pooran Chand aﬁ‘ﬁiﬂa‘? M‘“‘ . Judge-92 (wes!)
Additional Sessions Judge A . 154, TR OO
Criminal Cause List Dated 30-03-2020 Total Cases:10 Court No- 194 150
s.No.  Case Type Old Case No. Case No. Title FIR;;S;,:: S0y oot Detrd
=T

Misc./ Appearance
. 139 /2012 (Paschim

Cr Rev 49072019 REEVA SOOD Vs. STATE AND ORS Vihar Wes) 3 &~ A_QP
Charge

" STATE Vs. BUNTY @SACHIN _
SC 8721201 X ik
12018 MANCHANDA 385 /2017 (Khyala) {- - C\n.

S 13412020 STATE Vs. MUNNA R~ \n. 293 /2019 (Kirti Nagar)
Prosecution Evidence -
] SC ‘ 429/1/2011 57534/2016  STATE Vs. JABBAR SINGH | -1\ —f“':m /2011 (Maya Puri) i
3 SC 11/1/2015  56061/2016  STATE Vs. YUDHVIR SINGH 616 /2014 (Ranhola) 1 3~"1 ~PE

5C 12/1/2016  56063/2016  STATE Vs. HARE KRISHNA JHA 683 /2015 (Ranhola)d) | .1\~ P12

e 605 /2015 (Anand  , _

SC 67772017 STATE Vs. RINKU Parbat) | -\~ g
Statement of Accused

253 /2015 (Anand

SC 287/2017 STATE Vs. HIRA NAND AND ORS Parbat) 2o~ § P
\rguments . - ﬂ‘-
4 s5C 389/1/2011 57476/2016  STATE Vs. PANKA] GUPTA ETC 130 /2010 (Khyala) &-8- %3
o SC 394/1/2011 56234/2016  STATE Vs. BHAGWAN DAS SN0 LINIAL

VIHAR) 9 (- Y%L

Qoom N0.

SH

‘ “e
POORAN CHAND oy
aﬁ’fﬂ:ﬂa‘ i uchgo-02 (West)
v 4. 154, q??::?oi
rt No. 154, 18
O =




AoomMm o —I12&
District and Sessions Judge, West, THC
IN THE COURT OF Mr.Prashant Sharma
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:19

SNe.  CameType Old Case No.  Case No. Title

Mise, cases/purpuse
Counter Claim  663/2016  38/18 SURESH KUMAR ARORA Vs, SAURARH MARWAH — { 9 ol il
Misc Df 82016 58192/16 HARMEET KAUR NAGAR Vs. SURINDER PAL SINGH— (-T2
Civ D 13388/16 SATWANT KAUR Vs. JAGDISH AND ORS — | 9-2 122
| EX 80/17 Indusind Bank Vs, RADHEY SHYAM AND ANR,— (1 S
v Dj 1105117 POOJA AND ANR Vs, ASHOK AND ANR — 3{-=4=
o et - RAVI SHANKAR SRIVASTAVA @ RAVI SRIVASTAVA V. ARUN— QP9
. KUMAR SRIVASTAVA AND ANR
Civ DJ 844/18 M/S CHOPRA ALUMINIUM Vs. KWALITY LTD — R o -2e
EX 1259/18 SUMEET CHOPTA Vs. KAMLESH SACHDEVA=— 2(.091<>=
1ssuUes
L Civ DJ SATI016 2690/16 ZARrgm MEHTA @ KARAM KAUR Vs. SURJEET KAUR MADAN— |)-s¢ e
W CvD 1303/18 TULSI RAM Vs. RAM CHAND AND ANR— L& 287>
Plaintitf/Petitioner Evidence
11 GivD] $9/2016 973316 RAJENDER SINGH Vs, ROHIT SAINI AND ORs— 2« 1O Vo
(2 CivDl 40718 C NET COMMUNICATION (INDIA) PVT LTD Vs, SWAPNA— 2 |+1©-720
MNAHANTA
befendant/Respondent Evidence
13 Civ D 463/2016 1070516 SHAKUNTALA DEVI POPLI Vs, BANK OF INDIA — QN+T9=>
Misc, Arguments :
1 CivD] 663/2016  7669/16 GH. SAURABH MARWAH Vs. SH. SURESH KUMAR ARORA— i i
Cwv DJ 13335/16 PREM SHANKAR ASTHANA Vs. PRAMOD KUMAR—> ©}+\0. ©
16 RCADJ : 88/17 'KRISHNA DEVI Vs. SURENDER SINGHAND ANR.___ 0L ,|e. Y=
Final Arguments
17 Civ D)l 775/2011  12421/16 SHAKUNTALA Vs, SHRI HIRA LAL @ MUKESH — 2.6 e il
M vy 72402016 1271916 HARMEET KAUR NAYAR Vs. S. SURINDER PAL SINGH ORS.—2p © £ )=

1 ARBIN 57/18 KAMLESH SACHDEVA Vs. SUMEET CHOPRA— 0 X 10 Lo



AoomMm o —|R&
District and Sessions Judge, West, THC
IN THE COURT OF Mr.Prashant Sharma
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:19

SNo.  CaweType

Old Case No.  Case No.

Title

Misc, cases/purpose
| Counter Clair  663/2016
3 Mise D] 82016
Civ DJ
| EA
Civ D
'. Civ DJ
1 Civ DJ
EX
lssues
4 Civ a8/2016
Y] Civ D
Plaintiff/Petitioner Evidence
11 Cwv DJ 69/2016

12 Civ DJ

Defendant/Respondent Evidence

Civ D] 463/2016
Misc, Argumgents
B Civ D] 663/2016
v DY
16 RCAD]
Yinal Arguments
l Cwv DI 7152011
] Civ I 724/2016

14 ARBTN

38/18
58192/16
13388/16
80/17
1105/17
237118

844/18
1259/18

7830/16
1303/18

973316
407/18

10705/16

7669/16
13335/16
88/17

12421116
1271916

57/18

SURESH KUMAR ARORA Vs. SAURABH MARWAH — {9 O
HARMEET KAUR NAGAR Vs. SURINDER PAL SINGH— (A2
SATWANT KAUR Vs. JAGDISH AND ORS — | 9-2 92

Indusind Bank Vs. RADHEY SHYAM AND ANR, — (1 L9 S
POOJA AND ANR Vs. ASHOK AND ANR — -2 1>

RAVI SHANKAR SRIVASTAVA @ RAVI SRIVASTAVA Vs. ARUN+— Q4992
KUMAR SRIVASTAVA AND ANR

M/S CHOPRA ALUMINIUM Vs. KWALITY LTD — R ke e
SUMEET CHOPTA Vs, KAMLESH SACHDEVA— 2 (:0%t<}=

SARITA MEHTA @ KARAM KAUR Vs. SURJEET KAUR MADAN— e 872
ORS.

TULSI RAM Vs. RAM CHAND AND ANR— L& 287>

RAJENDER SINGH Vs, ROHIT SAINI AND ORg— 2 19. e

C NET COMMUNICATION (INDIA) PVT LTD Vs. SWAPNA— 2 |+ ©.720
MNAHANTA

SHAKUNTALA DEVI POPLI Vs, BANK OF INDIA — ZY+F9>©

SH. SAURABH MARWAH Vs. SH. SURESH KUMAR ARORA— 3 A e

PREM SHANKAR ASTHANA Vs. PRAMOD KUMAR —= ©}:10. O

KRISHNA DEVI Vs. SURENDER SINGH ANDANR__ 0/ ,|e. Y=

SHAKUNTALA Vs. SHRI HIRA LAL @ MUKESH — 2% oL e
HARMEET KAUR NAYAR Vs. S, SURINDER PAL SINGH ORS.—3p © £\ e
KAMLESH SACHDEVA Vs, SUMEET CHOPRA— 0 %1020



District and Sessions Judge, West, THC
IN THE COURT OF Ms. Harloan Singh

Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-3020 Total Cases:17

5.No. Cane Type 0ld Case No. _Case Na. Title

Misc. cases/purpose

. cvDl 5162016 808516 t&% {ANIA POLY FILMS PVT LTD Vs. MS KUWER INDUSTRIES. 7 / /,,2
2 CwvD] 49/16/2016  9304/16 GURMEET KAUR AND ORS Vs, SURJEET SINGH AND ORS¢ 7} | L.g o

3 CwDj 151117 PYRAMID COLLECTION P, LTD. Vs. DE BONO FLEXCOM 1 Lmoz7 [7 ) 3
4  CwDj 1295117 PARAGON CABLES INDIA Vs. BMW GROUP AND O <l 7 Qo

5 CwDJ 609/18 VIJAY BAJA] Vs. CHANDER KANTA JAGUTA X 7/ 7 (-2

6 EX 350/19 INDUS IND BANK LTD. Vs. MEENA KUMARI AND

7 EX 1152/19 RC SIBAL Vs. JOGINDER KAPUR AND ORS o2 i .,2 o

R - M5 ggnnmzr SINGH AND FAMILY (HUF) Vs. SH RAJESH 09 [ 9 k -

SMT PROMILA BHATIA W/O LATE SH. CHAMAN LAL BHATIA

R " Vs, ROHIT MADAN $/0 SH. K L. MADAN 97110
10 Misc D) 101/20 SMT RENU CHADHA Vs, MS AGYAWANT! ANAND AND ORS,0 7 }'7 L-? -
Issues : N
11 CvD) s’ SHAMSHERSINGH Vs. HARCHARN SINGH AND ORS,2) | 7 Lo o
12 CwD 48/16/2016 1139116  MOHINDER KUMAR VERMA Vs. RAJESH VERMA o S ’? / o

13 CivDJ 85/16/2016  8720/16 KASHI NATH SHAH Vs. VINOD KUMAR 6 § | 9|

14 CivDJ 63/16/2016 12222/16  AMRIT PAL SINGH BINDRA Vs. SUNITA RANI o ¢7

15 CwDJ 208/17 NANHI DEVI Vs. RATAN SINGH VERMA () q ql2

0 l
& i — NARESH KUMAR GARG Vs. INDIA SPORTS FLASHES P LD 99 [_2
AND ORS
Misc. Arguments
17 CwDJ 572016 1107416  MJS.AGV ALFAB LTD. Vs, M/S. MARWAH GROUP |© / S /o? 0

¥

ROOM Ne. 131




Case Type

viise, cases/purpose
S SCJ
CS SCJ
€S 5C)
Cs 8CJ
CS SC]
S 5C]
€5 8CJ
€S 5C)

Lss ues

€S SC

Senior Civil Judge cum RC, West, THC
IN THE COURT OF SH. NITISH KUMAR SHARMA

Civil Judge

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:24

___Old Case No, Case No.

Title

77(2015

Plaintitl/Petitioner Evidence
1772014 7682/16
1772013 10211/16

CS §C}
S SC1
€S 5C1
CS 5G]

CS 5CJ

114/201

7774/16
506/18
504/19
682/19

785/19
1071119
298/20
420/20

100/17

6 11024/16
122317
228/18

Delendant/Respondent Evidence
369/2009 25369/09

CS &8

CS 5C}
Mise/ Arguments
7 £3 503

('S SC}

CS SC]

S 551

CS 8C]
Misc, Arguments

Misc 5CJ

Misc 5C]
MVise/ Arguments

S 8CJ

38/2013

153018

8504/16
1164/17
30118
555/18
834/18

206/18
184/19

1498/19

ADITI COMPUTERS PVT LTD Vs. TARUN ARORA

IMPARTIAL CHITS{HARYANA) PVT LTD Vs. AQUA FRESH
WATER INDIA

STATE BANK OF INDIA Vs. SWETHA GUPTA

M/S OZELL COONER PAINTS, THROUGH AR SH HANUMAN
PRASHAD KHARAKIA Vs, RA] KUMAR

SHANKAR GRAPHICS Vs. NADEEM KHAN

M/S WHITE ROCK Vs. M/S KAPIL PAINTS

INDER SINGH Vs, DELHI POLICE P. S. ANAND PARBAT
ANAND Vs. ANSHUL MAHAJAN

SUNIL SHARMA Vs. DELHI JAL BOARD

MURTI AND ORS Vs. KISHAN PAL

VANDANA SAWHNEY Vs. SAMARTH SHIKSHA SAMITI
VIDYA VANTI AHUJA Vs, SHWETA AHUJA
SULOCHANA RANA Vs. SUJATA

SANGITA YADAV Vs. UDAY RA] YADAV

RAJAN SHOKEEN Vs, OM PARKASH SHOKEEN
SARQ] JAIN Vs. NDPL (THROUGH ITS PRINCIPLE OFFICER)

SHRI SANATAN DHARAM SABHA (REGD) Vs. SURESH MALIK
PARVESH BAJAJ Vs. YOGI BAJA]

DINESH KHULLAR Vs. SHALINI JOLLY

HEMWATI Vs. GOVT. OF NCT OF DELHI

VIDYA DEVI Vs. SATISH KUMAR GARG @ SATISH AGGARWAL

DAVINDER KUMAR HANDA Vs. HARBANS KAUR
VISHWAMITRA NANGIA Vs, N.C. AGGARWAL

ANJUM VARIS Vs, DHRUV STEPHEN

AN cagey Nyvred c{« Ot oo

N
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District and Sessions judge, West, THC
IN THE COURT OF Sh. Rajesh kr.Singh WMy N
\dditional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:9

ase Lype (d Case Np. Case _N.ﬂ.wﬁ “‘“___.lith- e T | “F‘IRIPS N .
MHSC/ Appearanoe ) . 0\: 06. 0
a,;rm-ﬁ;nf 2010 STATE Vs. ANIL BHATIA L) )fb% N-tgarton, ]
harge
59072017 STATE Vs, ANEISUDH JAGLAN 528 /2016 (Hari Nagar)
Proseculs o Fvidence o 03. 06-7-9
t149/2015 BHE30/2016 STATE Vvs. JAl B;Al.-IADUR @ JOO 160 /2015 (Khyala) 29.07-29
i s UL ; - 553 /2016 (Baschimy
1462017 ] ‘ & STATE Vs, NEERAJ MAHARA}*&N" Akar West) l.os.P
S ) 20372017 STATE Vs. KRISHAN MURARI MISHRA 32 /2017 (Mundka}
S 77017 STATE Vs. RA] KUMAR 314 /2017 (Patel Nagar) 30O\ 20
8632018 STATE Vs. AJAY KUMAR MISHRA 97 12017 (Khyala}
~® 6092/2019 STATE Vs. AAKASH ETC **° 350 /2016 (Mundka)
Defence | vidence : jda
a 1152015 B7052/2016 STATE Vs. APPU KR GUPTA 853 /2015 (Ranhola)
. 29
lquos‘
s Cakl e
; s (. Y aktw i
Q_I\J\l‘. iu-"}— M)S . &Afa.m. LoAs LQ 13-4

,QC'& 6‘5% u‘:’

Q{l ~""

' g - de
(it Repbse fw,'ma;tu-:{—mod,l /XPRRIL}

-t
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District and Sessions Judge, West, THC
IN THE COURT OF Mr.Sunil Beniwal

A aa
SUNIL BENIWAL
FfdfteE = gy

A ASJ/SPECIAL JUDGE(NDPS) o A ona Sescions degel
i Criminal Cause List Dated 30-03-2020 Total Cases:17 % e [k . o
S.No. ‘Cau'l‘ypa QOld Cage No. Case No. & - mﬂ E,Hr "R '.;l _5 ;_:"_'x“«‘;};,l-rlcél‘?'ﬁ
Misc./ Appearance 'a Room Mo. 322, Tis razari Counts, Delhi
1 SC 21\¢eo 31072017 STATE Vs. RAJESH RATTA 206 /2016 (Kirti Nagar)
2 CrRev \uu\20 2552019  INDER SINGH Vs, STATE 00
SOMA SHARMA AND ANR. Vs. REKHA
e 1 ol s SAWHNEY AND ANR. nO
4+ CrRev ) 1 sed 42020 i - SATIA Vo REKHA SAWHNEY
For Bail
5 Bail Matters 42872020  STATE Vs. HEMANT SHARMA L s
6  Bail Matters 4622020  STATE Vs. SMT SANTRA 723 /2019 (Ranhola)
7 Bail Matters 46372020  STATE Vs. MOTI LAL 723 /2019 (Ranhola)
8  Bail Matters 4662020  STATE Vs. DALEEP PANDITA 81 /2020 (Kirti Nagar)
9 Bail Matters 4672020  STATE Vs, SUNITA PANDITA 81 /2020 (Kirti Nagar)
10 s¢ n|sleoCh 46/2020 STATE Vs. SUDHIR KUMAR 356 /2019 (Mundka)
11 SC21\clo\(- 3772015 © §7181/2016  STATE V. PRADEEP KUMAR AND ORS 4 2015 v
12 sC oplult 1812017 STATE Vs. SONU @ PAWANAND ORS  posrp '~ e
13 SC ooyplkeit 3132017  STATE Vs, RAKESH ETC 50 /2017 (Nangloi)
14 SC oylglwie 03/2018 STATE Vs. SONU 332 /2017 (Khyala)
6 Anand
15 SC e1)ppofc 7270018 STATE Vs, KRISHNA KUMAR i
16 SCem)Elope g782018  STATE Vs. MONU 407 /2018 (Nangloi)
17 SC 26D 4752018  STATE Vs, GIRI RAJ BHATI 561 /2015 (Kbyala)




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha Q_q\\ Q\ 10
Addl. Chief Metropelitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:44

S.No. Case Type Old Case No. Case No. Title FIR/PS

1 Cr.Case 87/PN/2014  60877/2016  STATE Vs. ANIL SINHA ANR ;izfr?oz (Patel
2 CrCase 73605/2016  STATE Vs. DAL BAHADUR ﬁg g}ms (Patel
3 CrCase 76764/2016  STATE Vs. GURMEET SINGH fa?g s
4 CrCase 749572017  STATE Vs. ALPANA KOHLI ;78913?14 (Patel
al
5  Cr.Case 10972018 STATE Vs. RUSTAM 966 /2015 (Patel
Nagar)
6  CrCase 3471/2018  STATE Vs. UNTRACE = ?917 (Ranjit
agar
¥ Ct. Cases 498972018 SHASHI BALA Vs. UNKNOWN PERSONS /0 (Patel Nagar)
8  CrCase 9466/2018  STATE Vs. UNTRACE gﬁa%ﬁ? 12016 (Ranj
9 CrCase 460272019  STATE Vs. CANCELLATION s T GRamjit
10  Cr. Case 460372019  STATE Vs. CANCELLATION g}a?g"; 1{]2019 (Ranjit
11 Cr.Case 460472019  STATE Vs. CANCELLATION ?«1& 1{32019 (Ranjit
12 Cr.Case 5240/2019  STATE Vs. UNTRACE ﬁifgla 1{]2019 (Ranjit
13 Cr.Case 524172019  STATE Vs. UNTRACE gt;agglznw (Ranjit
14  Cr.Case 5263/2019  STATE Vs. UNTRACE g;‘a‘;}{f‘”*’ (Patel
15  Cr.Case 5269/2010  STATE Vs. UNTRACE ?;azgg}zmg (Ranjit
16  Cr.Case 01032019  STATE Vs. CANCELLATION i‘;’;gflg (Patel \L\'/“
17  Cr.Case 0630/2019  STATE Vs. VIKAS 368 /2019 (Patel 2\
Nagar)
18  Cr. Case 0846/2019  STATE Vs. UNTRACE ifa?gg?w (Ranjit
19  Cr.Case §849/2019  STATE Vs. UNTRACE ifﬂig?” (Ranjit
20 Cr.Case 10076/2019  STATE Vs. VINAY JOHAR gg;ﬁ;’lﬂ (Patel
21 Cr.Case 146072020  STATE Vs. SACHIN KUMAR ;g;g?lg (Bamgit
22 Cr Case 2004/2020  STATE Vs. SIDHARATH @ SIDHU 18 /2020 (Patel Nagay)
23 Cr.Case 1990/2020  STATE Vs. SANDEEP 20 /2020 (Patel Nagat}
Charge
24 Cr.Case 36/APR01A 649322016 Sgpi Vo SARITA BHATNAGARETC- 145 12010 (EOW)
25  Cr.Case 772022017  STATE Vs. VIKAS CHADHA 95 /2017 (Patel Nagay)
26  Cr.Case 291072010  STATE Vs. RAJESH KUMAR BINDAL ;é%ﬁ?“ (Ranjit
27  Cr.Case 324372019  STATE Vs. KHURSHID AHMED 96 /2014 (Ranjit Nag4r)
28 Cr.Case 739672019  STATE Vs BANESH KUMAR @ DIMPLE 10 /218 o
29 Cr.Case 75182019  STATE Vs. RAJENDRA SINGH g‘;ﬁ?” (Ranjit
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Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha
Addl. Chief Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:44

§.No. Case Type Old Case No. Case No. Title £ FIR/PS =
30 Cr.Case 10182020  STATE Vs. AKASH @ KUNAL @ J. P. ?%iﬁfm (Patal
Prosecution Evidence :
31 Ct Cases 139/P/2014 761272016  SUKHDEEP SINGH Vs. VED PRAKASH /0 (Patel Nagar)
32 Cr. Case 24/AP/2015 695392016  STATE Vs. PRADEEP KUMAR SHUKLA (‘32?3 E{ﬁ?“ (Rajou
33 Cr.Case 84/PN/2015 67534/2016  STATE Vs. PANKAJ ;1‘;;3;’15 (vl
24 Ct. Cases 24624/2016 'g;f;ﬂ SINGH Vs, AST AMIR SINGH AND /0 (Patel Nagar)
35  Ct Cases Ry - | . X e AND 4 (Patel Nagar)
36  Cr. Case 5402017  STATE Vs. SHERSINGH @ SHERU ;&;3;;!}2015 (Patel 5 \Q\w
37 Cr.Case 744972017  STATE Vs. MEHTAB KHAN ;‘;’*gg?m (Renit
38 Cr Case 16352018  STATE Vs. TAHIR ALAM 53 /2017 (Patel Nt«;:;
39 Ct Cases 334272018  RAGHBIR SINGH Vs, SURA] BHAN ﬁ:g’:gw g
40  Ct.Cases 50352018  KAITHRIN Vs. VINOD KUMAR /2018 (Ranjit Nagar
Final Arguments
41 Cr. Case 70042017  STATE Vs. SAGAR f’f"* /2017 (Patel
agar)
Order on Misc. Application
42 Cr.Case 85192018  STATE Vs. UNTRACE 76 /2017 (Patel Naghr) -
CHARANJEET SINGH BAGGA Vs. RAVI
43 Ct. Cases 41202019 GULATI
44 Ct Cases 646472019  AMIT KUMAR Vs, VIKRAMJEET SINGH




District and Sessions Judge, West, THC
IN THE COURT OF MR. HASAN ANZAR

Additional District Judge L., “o+/3)
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:15

S.No. Case Type Oid Case No. Case No. Title
Misc. cases/purpose
¢ %, e PRRRORE B - < MS RDC CONCRETE (INDIA) P. LTD. Vs, MS G. S. DEVELOPERS
2 CivD) 441/2016  12186/16  CENTRAL BANK OF INDIA Vs. GOPAL KRISHAN AND ANR
3 oDl 443/18 RAJAN SHARMA Vs, AJAY SHARMA AND ORS }b}} Yo
4 MiscD] 347/18 SMT SANCHITA GOYAL Vs. M/S BHATIA APARTMENTS
Misc./ Appearance
. NAND KISHORE $/0 LATE SH. GAURI SHANKAR Vs. RAJESH
5 Ol N8 S/0 LATE SH. GAURI SHANKAR ___ i
Plaintiff/Petitioner Evidence
6  CivD] 67/2016  12078/16  MS MALIK ENTERPRISES Vs. MS YORK INDIA
7 CwD 365/2016  11656/16  HARSH GOLAS Vs. ASIF KHAN
8  CivD] 1194717 SEEMA AGGARWAL Vs. RAVNEET SINGH LUTH
Defendant/F lence J,’}/){)
9 CivD] 135/2016  8152/16 VIPIN GUPTA Vs. NORTH DELHI MUNCIPAL C(JRPORATION
10 CivD] 12924/16  VIJAY SINGH Vs, MCD AND ANR
Misc. Arguments
11 RCAD) 18/11/2011 61051/16  AMARJIT KAUR Vs. S GURPREET SINGH
12 CivD 810/17 PUNEET ANAND Vs. GUNEESH PAHWA
Final Arguments I ] e
13 CivD] 345/2016  11500/16  BALJEET KAUSHIK Vs. HARI OM
14  RCAD] 4417 JIWAN INDUSTRIES P LTD Vs. M/S ANUPAM PRODUCTS PVT
15 Civ DJ 750/18 SANJAY BINDRA Vs, KULDEEP KOLI

1



